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2 
OA No.3037 /2016 

 

ORDER (ORAL) 

 
Justice L. Narasimha Reddy:- 
 
 
 MA No.1245/2019 is filed by the applicant, who is 

appearing in person, seeking permission to withdraw 

the OA as the same has become infructuous.   

 
2. MA is allowed.  Permission is accorded and the OA 

is dismissed as withdrawn.   There shall be no order as 

to costs. 

 
 
 
(Mohd. Jamshed)         (Justice L. Narasimha Reddy)  
     Member(A)      Chairman 

 

/vb/ 
 

 


